
Central Administrative Tribunal, Principal Bench 

Original Application No.865 of ZOOS 

New Delhi, this the 22nd day of APril,2004 

Honble Mr.JUstice V.S.Aggarwal Chairman 
Honble Mr.R.jc. Upadhyaya,Member(A) 

Shri Bhuri Singh 
S/c Shri Sohan Pal Singh 
R/o Type-ii, 21. G.B. Pant Polytechnic. 
New Campus. Okhla, 
New Delhi-ZO 	

. . . . Applicant 

(By Advocate: Shri Vikas Goyal) 

Versus 

Chief Secretary, 
Govt. of NCT Delhi 
Delhi Secretariat. Delhi 

2. Principal Secretary, 
it 	 Directorate of Training & Technical Education 

NCT of Delhi, 
Muni Maya Ram Mara. 
Pitam Pura, 
Delhi-88 

Principal 
G.B. Pant Polytechnic 
Okhla. New Delhj-20 	

....Respondents 

(5y Advocate: Mrs.Rashmi Chopra) 

Q,P ,E fl(QRAL) 

By Justice Y.S. mQ9a.rwa1..chirrpan 

Learned counsel for the applicant states that 

Without prejudice to his rights and keeping in view the 

order that has been passed dated 20.11.2002. he does not 

press the present petition. 

2. 	Allowed as prayed. 	Subject to aforesaid, 

dismissed as withdrawn. 

R.K. Upadhyaya ) 	 ( V.S. Aggarwal Member(A) 	
Chairman 

/dkm/ 


